
o 0.:..: B 
Conjid e 

T_!iorat, Shri Bhausaheb 
Thungon1 • P. K . 
Ti an Shri Chandra Bhal .Lu..;uw. 
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Tudu, Shri Manmohan 
tle, hri Ja dis 

Uike, Shri Cbhote Lal 
Vairale, Shri Madhusudan 
Varma Shri J ai Ram 
Velu, Shri A. M . 

• Venkataraman1 Shri R. 
Venkatasubbaiah, Shri P. 
Verma, Shrimati Usha 
V bhadra Singh, Shri 
Vyas, Shri Girdhari La1 
Wagh, Dr. Pratap 

asnik Shri Balkrishna Ramehandra 
Yadav, Sbri R. N. 
Yadav, Shri Ram Singh 
Yadav, Shri Subhash Chandra 
YusufJ Shri Mohmoo 
Zail Singh, Shri 

Zainul Basher, Shri 

R. DEPUTY-SPEAKER: 'Subject 
to correction, the result· of the Divi-
sion is: 

Ayes: 83; Noes: 294. 

The motion was negatived. 

21.48 hrs. 

AR.~ST Q_F MEMBERS 

MR. DEPUTY-SPEAKER : I have 
-to inform the House that the f ollow-

·The followin~ members also recor 
A~: SaIvashree Chhanzyr Ram, S 
NOES: Sarvashre e M. Rajashekhara 
Ramayan Rai. 
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. t Magistra. a.i hati B ihar. 

'In pursu nce of Dal 
wide agitational programmes 
on 16- -1981 at 11.0 hour 
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two bundr d · Lok a1 ork rs 1 d 
-by Shri Ram Vil s Paswan, M.P . 
demonstrated before the District 
Magistrate's Offic Chamber, Late r 
Shri ;Ram Vilas Paswan, M.P., al-
ong with one hundred tourt en 
workers courted arrest. They were 
taken in custody" under Sections 
448/1342/143 I.P.C. and remand d to 
Central Jail, IVluzaffarpur.' 

(U) Communications from the Ci~y 

Magistrate , Farrukhabad at Fatehgarh 

"I have the honour to inform you 
tha t I have found itt my duty, in 
the exercise of my powers under 
Sections 151 /107/116 of the Crimi-
nal Procedure Code to direct tha t 
Shri Chhotey S :ngh Yadav, Mem-
ber of the Lok Sa bha, be arrested 
for ' apprehension of breach of 
peace. Shri Chhotey Sin!!h Yadav, 
M.P.~ was accordingly ar:rested at 
Fatehgarh at 5 P.M. :On 16.9.1981 
and is at presElnt lodged in the 
District Jail, Fatehgarh." 

de1:i there v otes : 
udhir Giri and Ajit Bag . . 
MUrthy, Balasaheb Vikhe patil and 


